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o ™, AT

MINISTRY OF ROAD TRANSPORT AND HIGHWAYS
NOTIFICATION
New Delhi, the 20th May, 2025

S.0. 2257(E).— Whereas by the notification of the Government of India in the Ministry of Road
Transport and Highways, 5412 Dated:13/12/2024 , published in the Gazette of India, Extraordinary, Part 11, Section 3,
Sub-section (ii) issued under sub-section (1) of section 3A of the National Highway Act, 1956 (48 of 1956)
(hereinafter referred to as the said Act), the Central Government declared its intension to acquire the land specified in
the Schedule annexed to the said notification for building (widening/four-laning, etc.), maintenance, management and
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operation of NH503A in the stretch of land from Km. 44.25 to Km. 65.4 (Shastri Nagar Batala) in the district of
GURDASPUR in the state of PUNJAB

And whereas the substance of the said notification has been published in “Tribune (English)” and “Ajit
(Punjabi) ” both dated 20.12.2024; under sub-section (3) of section 3A of the said Act;

And whereas the Competent Authority has received objections filed under Section 3-C, considered and
settled the same appropriately;

And whereas, in pursuance of sub-section (1) of section 3D of the said Act, the competent authority has
submitted its report to the Central Government;

Now, therefore, upon receipt of the said report of the competent authority and in exercise of the powers
conferred by sub-section (1) of section 3D of the said Act, the Central Government hereby declares that the land
specified in the said Schedule should be acquired for the aforesaid purpose;

And further, in pursuance of sub-section (2) of section 3D of the said Act, the Central Government hereby
declares that on publication of this notification in the Official Gazette, the land specified in the said Schedule shall
vest absolutely in the Central Government, free from all encumbrances.

SCHEDULE

Brief description of the land to be acquired, with or without structure, falling within the NH503A in the stretch of land
from Km. 44.25 to Km. 65.4 (Shastri Nagar Batala) in the district of GURDASPUR in the state of PUNJAB

State: PUNJAB ||District: GURDASPUR
SI. No. Survey/Plot Type of Land || Nature of Land Areal Name of Land
Number (in Hectares)|| Owner/Interested
Person

Lt | 2 L3 | 4 | 5 | 6 |

|Ta|uk: Batala |

|Vi||age: Ghumman |

1 0//123 Common Gairmumkin 0.01518(|Gram Panchayat
Rasta

2 0//1124 Common Gairmumkin 0.02529(|Gram Panchayat
Rasta

3 0//1320 Common Gairmumkin 0.03288(|Gram Panchayat
Khaal (Mushtarka Malkan

VA Digar Hagdaran
Hasab Rasad Khewat)

4 62//3 Private Agriculture 0.1391(|Balkar Singh son Ajit
Singh son Maharaj
Singh 1/2 part Jagtar
Singh son Ajit Singh
son Maharaj Singh
1/2 part

5 68//3 Private Agriculture 0.01265||Dalbir Singh son
Uttam Singh son
Jagat Singh

6 68//4/1 Private Agriculture 0.11129||Kulwantbir Singh son
Jaswant Singh son
Jagat Singh

7 68//4/2 Private Agriculture 0.16946(|Kulwantbir Singh son
Jaswant Singh son
Jagat Singh

8 68//5 Private Agriculture 0.26305||Karnail Singh son Pal

Singh son Sohan
Singh 1/3 part Jarnail
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Singh son Pal Singh
son Sohan Singh 1/3
part Amar Singh son
Pal Singh son Sohan
Singh 1/3 part

721116

Private

Agriculture

0.01012

72//16/2 Harjeet singh
son Pal singh son
Amar singh 1327/533
part Satnam singh son
Pal singh son Amar
singh 1327/533 part
Heera singh son
Shankar singh son
Piyara singh
29/10674 part
Khaldev singh son
sawaran singh son
Amar singh 1/4 part
Darshan singh son
sawaran singh son
Amar singh 1/4 part

10

721125

Private

Agriculture

0.02023

721125/1 Harjeet singh
son Pal singh son
Amar singh 1327/533
part Satnam singh son
Pal singh son Amar
singh 1327/533 part
Heera singh son
Shankar singh son
Piyara singh
29/10674 part
Khaldev singh son
sawaran singh son
Amar singh 1/4 part
Darshan singh son
sawaran singh son
Amar singh 1/4 part

11

79//10

Private

Agriculture

0.00253

Avtar Singh son Sewa
Singh son Ujagar
singh 1/5 part Balkar
Singh son Sewa Singh
son Ujagar Singh 1/5
part Satnam Singh
son Sewa Singh son
Ujagar Singh 1/5 part
Rashpal Singh son
Sewa Singh son
Ujagar Singh 1/5 part
Mukhtyar Singh son
Sewa Singh son
Ujagar Singh 1/5 part

Village: B

alrampur (88)

12

16//23

Private

Agriculture

0.0025

Mukhtayar singh son
Karnail singh son
Vasan singh 29/328
part Balkar singh son
Karnail singh son
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Vasan singh 29/328
part Saroop singh son
Ajaib singh son
Karnail singh 109/984
part Gurdev sing son
Ajaib singh son
Karnail singh 109/984
part Ajaib singh son
Karnail singh son
Vasan singh 65/164
part Lakhwinder
singh son Ajaib singh
son Karnail singh
109/984 part Gurmail
singh son Balhar
singh son Karnail
singh 31/656 part
Nirvel Singh son
Balhar Singh son
Karnail Singh 31/656
part

13

23//3 min

Private

Agriculture

0.03035

Mukhtayar singh son
Karnail singh son
Vasan singh 29/328
part Balkar singh son
Karnail singh son
Vasan singh 29/328
part Saroop singh son
Ajaib singh son
Karnail singh 109/984
part Gurdev sing son
Ajaib singh son
Karnail singh 109/984
part Ajaib singh son
Karnail singh son
Vasan singh 65/164
part Lakhwinder
singh son Ajaib singh
son Karnail singh
109/984 part Gurmail
singh son Balhar
singh son Karnail
singh 31/656 part
Nirvel Singh son
Balhar Singh son
Karnail Singh 31/656
part

14

23//4

Private

Agriculture

0.1416

Balkar Singh son
Karnail Singh son
Vasan singh 53/284
Part Ajaib Singh son
Karnail Singh son
Vasan Singh 89/142
part Gurmail Singh
son Balhar Singh son
Karnail Singh 53/568
part Nirvel Singh son
Balhar Singh son
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Karnail Singh 53/568
Part

Village: Bariar (95)

15 0//61

Private

Gairmumkin
Rasta

0.02276

Provisional
Government

16 26//25/2

Private

Agriculture

0.00506

Jaspal singh son
Mehnga singh son
Harnam singh 7/436
part Kawaljit singh
son Kulwinder singh
son Mehnga singh
7/436 part Navneet
kaur wife Narinder
singh son Maluk
singh 11/218 part

17 28112

Private

Gairmumkin

0.00253

Sukhdev Singh son
Bisan Singh son Sam
Singh 1/4 part
Rupinder Singh son
Sukhdev Singh son
Bishan Singh 1/4 part
Darsan Kaur wife
Sukhdev Singh son
Bisan Singh 1/4 part
Tojinder Singh son
Sukhdev Singh son
Bisan Singh 1/4 part

18 28113

|Private

||Gairmumkin |

0.043

|Gram Panchayat

19 29/12

Private

Agriculture

0.1239

Satnam singh
,Paramijit singh sons
surjit kaur widow
Raghbir singh son
Harnam singh . Imant
singh ,Sukhneet kaur
daughter Manjit kaur
Widow Amarjit singh
Surjit kaur mother
Amarjit singh son
Raghbir singh

20 29//3/1

Private

Agriculture

0.1239

Satnam singh
,Paramjit singh sons
surjit kaur widow
Raghbir singh son
Harnam singh . Imant
singh ,Sukhneet kaur
daughter Manjit kaur
Widow Amarjit singh
Surjit kaur mother
Amarjit singh son
Raghbir singh

21 30//24

Private

Agriculture

0.00025

Amritpal singh son
Sukhdev singh son
Sucha singh 1/3 part
Harpreet kaur
daughter Sukhdev
singh son Sucha singh
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1/3 part Jasbir kaur
widow Sukhdev singh
son Sucha singh 1/3
part

Village: M

andhiala

22

0//73

Private

Gairmumkin
Abadi

0.0008

Gram Panchayat

23

16//1

Private

Agriculture

0.0885

Nishan singh son
Santokh singh son
Jiaun singh 1/3 part
Diwan singh son
Santokh singh son
Jiaun singh 1/3 part
Satnam singh son
Santokh singh son
Jiaun singh 1/3 part

24

2011113

||Private

|Gairmumkin

0.0025

|Gram Panchayat

25

20//10/2

Private

Agriculture

0.00759

Dharm singh son
Najar singh son
Viyram singh 1/8 part
Kashmiro daughter
Najar singh son
Viyram singh 1/8 part
Karmo daughter
Najar singh son
Viyram singh
1567/17656 part Viro
daughter Najar singh
son Viyram singh 1/8
part Mahinder kaur
widow Najar singh
son Viyram singh 1/2
part Amarjeet singh
son Sawarn singh son
Sohan singh 80/2207
part

Village: Bohja (82)

26

16/122/2

Private

Gairmumkin
Batha

0.01518

Rajgurwinder Singh
son Piyara Singh son
Roor Singh

27

17112112

Private

Agriculture

0.08347

Dalbir singh son Shiv
singh son Narian
singh 1/3 part Ajaab
singh son Shiv singh
son Narian singh 1/3
part karnail singh son
Shiv singh son Narian
singh 1/3 part

28

18//21/2

Private

Agriculture

0.05059

Dilbagh Singh son
Joginder Singh son
Mukhtar Singh 1/3
part Balraj Singh son
Joginder Singh son
Mukhtar Singh 1/3
part Gurpreet Singh
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son Joginder Singh
son Mukhtar Singh
1/3 part

29 20/124 Private Agriculture 0.09105(|Gurdit Singh Sr.
Santokh Singh Sr
Swaran Singh 1/12
part Joga Singh son
Santokh Singh, son
Swaran Singh 1/12
part Daya Singh son
Santokh Singh Son
Swaran Singh 1/12
part Narendrapal
Singh S/o Swaran
Singh S/o Arjan
Singh 1/4 part
Palwinder Singh son
Swaran Singh, son
Arjan Singh 1/4 part
Lakhwinder Singh
son Swaran

30 2511312 Private Agriculture 0.12646(|Joginder Singh son
Karam Singh son
Jeevan Singh
Channan 1/3 Part
Channan Singh son
Karam Singh son
Jeevan Singh Van
10/39 part Mahindro
son Karam Singh son
Jeevan Singh 1/6 part
Perkaso daughter
Karam Singh son
Jeevan Singh 1/6 part
Gagandeep Singh Sr.
Gurdarsan Singh Sr
Salwinder Singh 1/39
part Ramandeep
Singh son Gurdarsan
Singh son Salwinder
Singh 1/39 part
Satnam Singh son
Hazara Singh son
Dharam

Singh 1/39 part

31 25//4/1 Private Agriculture 0.03288(|Joginder Singh son
Karam Singh son
Jeevan. Singh Billa
Baya 1/13 part w.bie
12/13 Nirmal Singh
Sr. Hazara Singh Sr
Pathansinth 4/13 part
Sukhwinder Singh
son Hazara Singh son
Satnam Singh son
Hazara Singh son
Dharam Singh 4/13
part
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32

25/14/1/2

Private

Agriculture

0.10117

Joginder Singh son
Karam Singh son
Jeevan Singh
Shareholder Baya
Lakhwinder Singh
son Vasan Singh son
Ganga Singh 3/16
part Sukhwinder
Singh son Wasan
Singh son Ganga
Singh 3/16 part
Amarjit Singh son
Tara Singh son
Ghanaia Singh 1/4
part Bakhsis Singh
son Didar Singh son
Ghanai 3/8 part

33

25/14/2

Private

Agriculture

0.08853

25//4/2/1 Balbir kaur
daughter Jarnail singh
son Madho
4807/35100 part Va
nej biya 2/585 part
Baljit kaur daughter
Jarnail singh son
Madho 4807/35100
part Va nej biya 2/585
part Charanjit kaur
daughter Jarnail singh
son Madho
4807/35100 part Va
nej biya 2/585 part
Surjit kaur daughter
Gurdeep singh son
Madho 3773/11700
part VVa nej biya 10/39
part Bagail singh son
Gurdeep singh son
Madho 5/39 part
Sharanijit singh son
Jarnail singh 2/195
part Veer kaur wife
Piyara sing son Lal
singh 5/156 part
Dalbir kaur mother
Sewa singh son
Gurdeep singh 5/78
part Kisan singh son
Piyara sing son Lal
singh 5/156 part
Mustri kast mustri
25/14/2/1

34

26//1/1

Private

Gairmumkin
School

0.10117

Gyan Singh son
Naranjan Singh son
Tarlok 39/413 part
Baghel Singh son
Sukha Singh son Ajit
Singh 39/413 part

Mandeep Singh son
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Sukha Singh son Ajit
Singh 39/413 part
Palwinder Singh son
Mahinder Singh son
Tarlok Bhind 39/413
part Bakhtawar Singh
son Mahinder Singh
son Tarlok 39/413
part Hardyal Singh
son Naranjan Singh
son Tarlok Singh
39/413 Part
Government Primary
School 20/59 part
Roop Singh son
Gurcharan Singh son
of Kundan Singh
39/826 part Basant
singh son Gurcharan
Singh son of Kundan
Singh 39/826 part

35 26//1/2 min

Private

Agriculture /
Gairmumkin

0.0177

26//1/2/2/1 Palwinder
singh son Narajan
singh Son Harnam
singh

36 26//2/1

Private

Agriculture

0.02276

Gurdev Singh son
Jagir Singh son Kesar
Singh 11/34 part
Ajmer Singh son Jagir
Singh son Kesar
Singh 19/60 part
Subeg Singh son
Gurmej Singh son
Jagir Singh 1/6 part
Narinder Kaur wife
Gurmej Singh son
Jagir Singh 151/1020
part Jagdish Kaur
wife Hardeep Singh
Piyara Singh 3/340
part Avtar Singh son
Sankar Singh son
Nihal Singh 7/255
part Indro Devi wife
Avtar Singh son
Sankar Singh 3/340
part

37 2611212

Private

Agriculture

0.06829

Kunnan Singh son
Bachan Singh son
Surjan Singh 1/7part
Paritam Singh son
Bachan Singh son
Surjan Singh 1/7part
Kulwant Singh son
Bachan Singh son
Surjan Singh 1/7 Part
Balwant Singh son
Bachan Singh son
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Surjan Singh 1/7 part
Satnam Singh son
Bachan Singh son
Surjan Singh 1/7 part
Sardul Singh son
Bachan Singh son
Surjan Singh 1/7 part
Basant Singh son
Bachan Singh Son
Surjan Singh 1/7 part
Kastkar hisedar

38

26//3/1

Private

Agriculture

0.05564

Gurdit Singh son
Santokh Singh son
Swaran Singh 1/3 part
Joga Singh son
Santokh Singh son
Swaran Singh 1/3 part
Daya Singh son
Santokh Singh son
Swaran Tiuvvel Singh
1/3 part

39

26//3/2

Private

Agriculture

0.07588

Hardeep Singh son
Roor Singh son Achar
Singh 11/52 part
Gurdev Singh son
Jagir Singh son Kesar
Singh 11/52 part
Subeg Singh son
Gurmej Singh son
Jagir Singh 11/104
part Ajmer Singh son
Jagir Singh son Kesar
Singh 3/26 part
Kasmir Kaur wife
Gurdayal Singh son
Channan Singh 1/4
part Narinder Kaur
widow Gurmej Singh
son Jagir singh
11/104 part

40

26//4/1

Private

Agriculture

0.06829

Mukhtar Singh son
Teja Singh son
Sudagar singh son
Sardara Singh son
Teja Singh 1/36 Part
Prabhjot Kaur s/o
Sardara Singh s/o
Teja Singh son 1/36
part Narinderjit Kaur
widow Sardara Singh
son Teja Singh 1/36
part Sadhu Singh son
Sudagar Singh son
Bani 2/9 part Sudagar
Singh

son Bani 2/9 part
Amrik Singh son
Karam Singh 1/18
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part Gurdeep Singh
son Karam Singh 1/18
part Sukhwinder
Singh son Karam
Singh / 18 parts Inder
Singh son Karam
Singh 1/18 part

41 2611412

Private

Agriculture

0.03288

Gurdit Singh son
Santokh Singh son
Swaran Singh 1/12
part Joga Singh son
Santokh Singh son
Swaran Singh 1/12
part Daya Singh son
Santokh Singh son
Swaran Singh 1/12
part Narinderpal
Singh son Swaran
Singh son Arjan
Singh 1/4 part
Palwinder Singh son
Swaran Singh
1/12part Arjan Singh
1/4 part Lakhwinder
Singh son Swaran
Singh son

Arjan Singh 1/4 part

42 26//5/2 min

Private

Agriculture

0.04553

26//5/2/1/1 (0-6)
Kudan singh son
Miya singh son Bagga
singh 26//5/2/1/2 ( 0-1
) 26//5/2/2 (0-2)
Ramanpreet singh son
Gurpreet singh son
Gurdeep singh 11/383
part Harpreet singh
son Gurdeep singh
son Miya singh
10/383 part Balbir
kaur widow Gurdeep
singh son Miya singh
322/383 part
Amandeep singh son
Lakhbir singh son
Surta singh 40/383
part 26//5/2/3 (0-9)
Dalbir singh son
Norang singh 1/2 part
Sarabjit singh son
santokh singh son
Teja singh 1/4 part
Harmandeep singh
son Nirmal singh son
Santokh singh 1/4
part

43 27//11 min

Private

Agriculture

0.04806

27//11/1 (0-1)
Sharanjit kaur wife
Sukhwinder singh son
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Gurmej singh 1/3 part
Sukhwinder singh son
Gurmej singh son
Miya singh 5/26 part
Balvir kaur wife
Lakhbir singh son
Surta singh 5/26 part
27//1/2/1 ( 0-7) Jashir
Kaur widow Savinder
singh son Mia singh
71/148 Singh
Amandeep singh son
Lakhbir singh son
Surta singh 10/37
Singh Tejbir singh
son Jagtar singh son
Savinder singh 1/12
Singh Madhakbir
singh son Jagtar singh
son Savinder singh
1/12 Singh Rajvinder
Kaur widow Jagtar
singh son Savinder
singh 1/12 Singh
27/11/2/2 (0-11)
Harbhajan singh son
Miya singh son Banga
singh 11/16 part
Balbir kaur wife
Lakhvir singh son
Surta singh 5/24 part
Sarabjit kaur daughter
Bhajan singh son
Miya singh 5/48 part

44

27//2 min

Private

Agriculture

0.07335

27//2/1 (0-1) 27//12/2
(1-8) Ganga singh
son Mit singh son
Amrik singh 1/2 part
Jeeto daughter Antri
widow Ganga singh
1/2 part

45

27113

Private

Agriculture

0.09358

Balwant Singh son
Surat Singh son
Ghumand Singh
32/37 part Avtar Kaur
wife Balwant

Singh 5/37 part

46

27114

Private

Agriculture

0.09105

Sohan Singh son
Surat Singh son
Ghumand Singh
55/59 part Sukhdev
Singh son Sohan
Singh son Surat Singh
4/59 part

47

27115

Private

Agriculture

0.09864

Jaswant Singh son
Surat Singh son
Ghumand Singh
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|Vi||age: Kotla Suba Singh (107)

48 0//54

Common

Gairmumkin
Rasta

0.00253

Gram Panchyat

49 26//1/1

Private

Gairmumkin
Abadi

0.00253

Barinder Singh son
Raghbir Singh son
Karam Singh 1/3 part
Baldev Singh son
Darsan Singh son
Baga Singh 5/54 part
Gurpal Singh son
Darsan Singh son
Baga Singh 5/54 part
Bhajan Kaur widow
Darsan Singh son
Baga Singh 5/54 part
Makhan Singh son
Meher Singh son
Hakam Singh 1/30
part Vassan Singh son
Meher Singh son of
Hakam Singh1/30
part Chachal Singh
son Meher Singh son
Hakam Singh1/30
part Sohan Singh son
Meher Singh son
Hakam Singh 1/30
part Mohan Singh son
Meher Singh son
Hakam Singh 1/30
part Harpal Singh son
Dalbir Singh son
Sohan Singh 1/36 part
Karamijit Singh son
Dalbir Singh son of
Sohan singh 1/36 part

50 26//1/2

Private

Agriculture

0.02023

Barinder Singh son
Raghbir Singh son
Karam Singh 1/3 part
Baldev Singh son
Darsan Singh son
Baga Singh 5/54 part
Gurpal Singh son
Darsan Singh son
Baga Singh 5/54 part
Bhajan Kaur widow
Darsan Singh son
Baga Singh 5/54 part
Makhan Singh son
Meher Singh son
Hakam Singh 1/30
part Vassan Singh son
Meher Singh son of
Hakam Singh1/30
part Chachal Singh
son Meher Singh son
Hakam Singh1/30
part Sohan Singh son
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Meher Singh son
Hakam Singh 1/30
part Mohan Singh son
Meher Singh son
Hakam Singh 1/30
part Harpal Singh son
Dalbir Singh son
Sohan Singh 1/36 part
Karamjit Singh son
Dalbir Singh son of
Sohan singh 1/36 part

51

26//1/3

Private

Agriculture

0.02782

Barinder Singh son
Raghbir Singh son
Karam Singh 1/3 part
Baldev Singh son
Darsan Singh son
Baga Singh 5/54 part
Gurpal Singh son
Darsan Singh son
Baga Singh 5/54 part
Bhajan Kaur widow
Darsan Singh son
Baga Singh 5/54 part
Makhan Singh son
Meher Singh son
Hakam Singh 1/30
part Vassan Singh son
Meher Singh son of
Hakam Singh1/30
part Chachal Singh
son Meher Singh son
Hakam Singh1/30
part Sohan Singh son
Meher Singh son
Hakam Singh 1/30
part Mohan Singh son
Meher Singh son
Hakam Singh 1/30
part Harpal Singh son
Dalbir Singh son
Sohan Singh 1/36 part
Karamijit Singh son
Dalbir Singh son of
Sohan singh 1/36 part

52

26//1/4

Private

Agriculture

0.01012

Barinder Singh son
Raghbir Singh son
Karam Singh 1/3 part
Baldev Singh son
Darsan Singh son
Baga Singh 5/54 part
Gurpal Singh son
Darsan Singh son
Baga Singh 5/54 part
Bhajan Kaur widow
Darsan Singh son
Baga Singh 5/54 part
Makhan Singh son
Meher Singh son
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Hakam Singh 1/30
part Vassan Singh son
Meher Singh son of
Hakam Singh1/30
part Chachal Singh
son Meher Singh son
Hakam Singh1/30
part Sohan Singh son
Meher Singh son
Hakam Singh 1/30
part Mohan Singh son
Meher Singh son
Hakam Singh 1/30
part Harpal Singh son
Dalbir Singh son
Sohan Singh 1/36 part
Karamjit Singh son
Dalbir Singh son of
Sohan singh 1/36 part

53 26//10/1

Private

Agriculture

0.06829

Naranjan Singh son of
Mula Singh son of
Vasava Singh
109/756 Part Jobanjit
Singh son of
Rajwinder Singh son
of Mahinder Singh
1/16 Part Harmanjit
Singh son of
Rajwinder Singh son
of Mahinder Singh
1/16 Part Bahadar
Singh son of
Mahinder Singh son
of Mula Singh
109/1512 Part Baldev
Singh son of Darsan
Singh son of Bagga
Singh 5/63 Part
Gurpal Singh son of
Darsan Singh son of
Bagga Singh 5/63
Part Rajwinder Singh
son of Mahinder
Singh son of Mula
Singh 10/63 Part
Kirpal Singh son of
Santokh Singh son of
Mula Singh 1/16 Part
Baljit Singh son of
Santokh Singh son of
Mula Singh 1/16 Part
Balwinder Kaur
widow of Santokh
Singh son of Mula
Singh 1/16 Part
Angadpratap Singh
son of Ranjit Singh

son of Santokh Singh
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1/48 Part Arsdeep
Kaur daughter of
Ranjit Singh son of
Santokh Singh 1/48
Part Karamjit Kaur
widow Ranjit Singh
son of Santokh Singh
1/48 Part Rajwant
Kaur daughter of
Balwinder Singh son
of Moola Singh
23/756 Part Hardeep
Kaur daughter of
Balwinder Singh son
of Moola Singh
23/756 Part Davinder
Kaur widow
Balwinder Singh son
of Moola Singh
23/756 Part

54

26//10/2

Private

Agriculture

0.00759

Dalbir Singh son
Ujagar Singh son
Kala Singh 1/4 part
Pargat Singh son
Ujagar Singh son
Kala Singh 1/4 part
Gurmej Singh son
Dalbir Singh son
Ujagar singh 7/156
part Balkar Singh son
Sodagar Singh son
Kisan Singh 1/84 part
Jagir Kaur daughter
of Sodagar Singh son
Kisan Singh 1/84 part
Kasmir Kaur daughter
Sodagar Singh son
Kisan singh 1/2730
part Ninder Kaur
daughter Sodagar
Singh son Kisan Print
1/2730 part Surjit
Kaur widow Sodagar
Singh son Kisan
Singh 1/70 part
Dharam Singh son
Kisan Singh son Tara
Singh 1/4 part Surjit
Singh son Dalbir
Singh son Ujagar
Mindh 3/260 part
Kirpal Singh son
Santokh Singh son
Mula Singh 1/12 part
Baljit Singh son
Santokh Singh son
Mula Singh 1/12 part
Balwinder Kaur
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widow Santokh Singh
son Mula Sindh 1/12
part Angadpratap
Singh son Ranjit
Singh son Santokh
Singh 1/36 part
Karamjit kaur widow
Ranjit singh son
Santokh Singh 1/36
part

55

26//2/1

Private

Agriculture

0.02529

Barinder Singh son
Raghbir Singh son
Karam Singh 1/3 part
Baldev Singh son
Darsan Singh son
Baga Singh 5/54 part
Gurpal Singh son
Darsan Singh son
Baga Singh 5/54 part
Bhajan Kaur widow
Darsan Singh son
Baga Singh 5/54 part
Makhan Singh son
Meher Singh son
Hakam Singh 1/30
part Vassan Singh son
Meher Singh son of
Hakam Singh1/30
part Chachal Singh
son Meher Singh son
Hakam Singh1/30
part Sohan Singh son
Meher Singh son
Hakam Singh 1/30
part Mohan Singh son
Meher Singh son
Hakam Singh 1/30
part Harpal Singh son
Dalbir Singh son
Sohan Singh 1/36 part
Karamijit Singh son
Dalbir Singh son of
Sohan singh 1/36 part

56

26//2/2

Private

Agriculture

0.0354

Naranjan Singh son of
Mula Singh son of
Vasava Singh
109/756 Part Jobanijit
Singh son of
Rajwinder Singh son
of Mahinder Singh
1/16 Part Harmanyjit
Singh son of
Rajwinder Singh son
of Mahinder Singh
1/16 Part Bahadar
Singh son of
Mahinder Singh son

of Mula Singh
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109/1512 Part Baldev
Singh son of Darsan
Singh son of Bagga
Singh 5/63 Part
Gurpal Singh son of
Darsan Singh son of
Bagga Singh 5/63
Part Rajwinder Singh
son of Mahinder
Singh son of Mula
Singh 10/63 Part
Kirpal Singh son of
Santokh Singh son of
Mula Singh 1/16 Part
Baljit Singh son of
Santokh Singh son of
Mula Singh 1/16 Part
Balwinder Kaur
widow of Santokh
Singh son of Mula
Singh 1/16 Part
Angadpratap Singh
son of Ranjit Singh
son of Santokh Singh
1/48 Part Arsdeep
Kaur daughter of
Ranjit Singh son of
Santokh Singh 1/48
Part Karamjit Kaur
widow Ranjit Singh
son of Santokh Singh
1/48 Part Rajwant
Kaur daughter of
Balwinder Singh son
of Moola Singh
23/756 Part Hardeep
Kaur daughter of
Balwinder Singh son
of Moola Singh
23/756 Part Davinder
Kaur widow
Balwinder Singh son
of Moola Singh
23/756 Part

57

26//3

Private

Agriculture

0.0177

Naranjan Singh son of
Mula Singh son of
Vasava Singh
109/756 Part Jobanijit
Singh son of
Rajwinder Singh son
of Mahinder Singh
1/16 Part Harmanyjit
Singh son of
Rajwinder Singh son
of Mahinder Singh
1/16 Part Bahadar
Singh son of

Mahinder Singh son
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of Mula Singh
109/1512 Part Baldev
Singh son of Darsan
Singh son of Bagga
Singh 5/63 Part
Gurpal Singh son of
Darsan Singh son of
Bagga Singh 5/63
Part Rajwinder Singh
son of Mahinder
Singh son of Mula
Singh 10/63 Part
Kirpal Singh son of
Santokh Singh son of
Mula Singh 1/16 Part
Baljit Singh son of
Santokh Singh son of
Mula Singh 1/16 Part
Balwinder Kaur
widow of Santokh
Singh son of Mula
Singh 1/16 Part
Angadpratap Singh
son of Ranjit Singh
son of Santokh Singh
1/48 Part Arsdeep
Kaur daughter of
Ranjit Singh son of
Santokh Singh 1/48
Part Karamjit Kaur
widow Ranjit Singh
son of Santokh Singh
1/48 Part Rajwant
Kaur daughter of
Balwinder Singh son
of Moola Singh
23/756 Part Hardeep
Kaur daughter of
Balwinder Singh son
of Moola Singh
23/756 Part Davinder
Kaur widow
Balwinder Singh son
of Moola Singh
23/756 Part

58

26//9

Private

Agriculture

0.02276

Naranjan Singh son of
Mula Singh son of
Vasava Singh
109/756 Part Jobanijit
Singh son of
Rajwinder Singh son
of Mahinder Singh
1/16 Part Harmanyjit
Singh son of
Rajwinder Singh son
of Mahinder Singh
1/16 Part Bahadar

Singh son of
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Mahinder Singh son
of Mula Singh
109/1512 Part Baldev
Singh son of Darsan
Singh son of Bagga
Singh 5/63 Part
Gurpal Singh son of
Darsan Singh son of
Bagga Singh 5/63
Part Rajwinder Singh
son of Mahinder
Singh son of Mula
Singh 10/63 Part
Kirpal Singh son of
Santokh Singh son of
Mula Singh 1/16 Part
Baljit Singh son of
Santokh Singh son of
Mula Singh 1/16 Part
Balwinder Kaur
widow of Santokh
Singh son of Mula
Singh 1/16 Part
Angadpratap Singh
son of Ranjit Singh
son of Santokh Singh
1/48 Part Arsdeep
Kaur daughter of
Ranjit Singh son of
Santokh Singh 1/48
Part Karamjit Kaur
widow Ranjit Singh
son of Santokh Singh
1/48 Part Rajwant
Kaur daughter of
Balwinder Singh son
of Moola Singh
23/756 Part Hardeep
Kaur daughter of
Balwinder Singh son
of Moola Singh
23/756 Part Davinder
Kaur widow
Balwinder Singh son
of Moola Singh
23/756 Part

59

27/11/1

Private

Agriculture

0.0278

Gurnam singh son
Harbance singh son
Hira singh 1/4 part
Satnam singh son
Harbance singh son
Hira singh 1/4 part
Gurdev singh son
Harbance singh son
Hira singh 1/4 part
Hardev singh son
Harbance singh son
Hira singh 1/4 part
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60 27//10/1

Private

Agriculture

0.02529

Gurnam singh son
Harbance singh son
Hira singh 1/4 part
Satnam singh son
Harbance singh son
Hira singh 1/4 part
Gurdev singh son
Harbance singh son
Hira singh 1/4 part
Hardev singh son
Harbance singh son
Hira singh 1/4 part

61 271//10/2

Private

Agriculture

0.01265

Joginder Singh son of
Naranjan Singh son of
Santa Singh 29/121
Part Avtar Singh son
of Chuhar Singh son
of Santa Singh 1/6
Part Pal Singh son of
Chuhar Singh son of
Santa Singh 1/6 Part
Kulwant Singh son of
Chuhar Singh son of
Santa Singh 1/6 Part
Simranjit Singh son
of Sucha Singh son of
Naranjan 29/121 Part
Kulwinder Singh son
of Jasbir Singh son of
Jagir Singh 5/484 Part
Daljit Kaur daughter
of Naranjan Singh son
of Santa Singh 5/484
Part

62 27112

Private

Agriculture

0.06323

Gurnam singh son
Harbance singh son
Hira singh 1/4 part
Satnam singh son
Harbance singh son
Hira singh 1/4 part
Gurdev singh son
Harbance singh son
Hira singh 1/4 part
Hardev singh son
Harbance singh son
Hira singh 1/4 part

63 27113

Private

Agriculture

0.0607

Joginder Singh son of
Naranjan Singh son of
Santa Singh 29/121
Part Avtar Singh son
of Chuhar Singh son
of Santa Singh 1/6
Part Pal Singh son of
Chubhar Singh son of
Santa Singh 1/6 Part
Kulwant Singh son of
Chuhar Singh son of
Santa Singh 1/6 Part
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Simranjit Singh son
of Sucha Singh son of
Naranjan 29/121 Part
Kulwinder Singh son
of Jasbir Singh son of
Jagir Singh 5/484 Part
Daljit Kaur daughter
of Naranjan Singh son
of Santa Singh 5/484
Part

64

2711411

Private

Agriculture

0.03288

Joginder Singh son of
Naranjan Singh son of
Santa Singh 29/121
Part Avtar Singh son
of Chuhar Singh son
of Santa Singh 1/6
Part Pal Singh son of
Chuhar Singh son of
Santa Singh 1/6 Part
Kulwant Singh son of
Chuhar Singh son of
Santa Singh 1/6 Part
Simranjit Singh son
of Sucha Singh son of
Naranjan 29/121 Part
Kulwinder Singh son
of Jasbir Singh son of
Jagir Singh 5/484 Part
Daljit Kaur daughter
of Naranjan Singh son
of Santa Singh 5/484
Part

65

2711412

Private

Agriculture

0.03288

Barinder Singh son
Raghbir Singh son
Karam Singh 1/3 part
Baldev Singh son
Darsan Singh son
Baga Singh 5/54 part
Gurpal Singh son
Darsan Singh son
Baga Singh 5/54 part
Bhajan Kaur widow
Darsan Singh son
Baga Singh 5/54 part
Makhan Singh son
Meher Singh son
Hakam Singh 1/30
part Vassan Singh son
Meher Singh son of
Hakam Singh1/30
part Chachal Singh
son Meher Singh son
Hakam Singh1/30
part Sohan Singh son
Meher Singh son
Hakam Singh 1/30
part Mohan Singh son
Meher Singh son
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Hakam Singh 1/30
part Harpal Singh son
Dalbir Singh son
Sohan Singh 1/36 part
Karamjit Singh son
Dalbir Singh son of
Sohan singh 1/36 part

66

27115

Private

Gairmumkin
Abadi/Agriculture

0.07335

Barinder Singh son
Raghbir Singh son
Karam Singh 1/3 part
Baldev Singh son
Darsan Singh son
Baga Singh 5/54 part
Gurpal Singh son
Darsan Singh son
Baga Singh 5/54 part
Bhajan Kaur widow
Darsan Singh son
Baga Singh 5/54 part
Makhan Singh son
Meher Singh son
Hakam Singh 1/30
part Vassan Singh son
Meher Singh son of
Hakam Singh1/30
part Chachal Singh
son Meher Singh son
Hakam Singh1/30
part Sohan Singh son
Meher Singh son
Hakam Singh 1/30
part Mohan Singh son
Meher Singh son
Hakam Singh 1/30
part Harpal Singh son
Dalbir Singh son
Sohan Singh 1/36 part
Karamijit Singh son
Dalbir Singh son of
Sohan singh 1/36 part

67

27116

Private

Agriculture

0.07335

Dalbir Singh son
Ujagar Singh son
Kala Singh 1/4 part
Pargat Singh son
Ujagar Singh son
Kala Singh 1/4 part
Gurmej Singh son
Dalbir Singh son
Ujagar singh 7/156
part Balkar Singh son
Sodagar Singh son
Kisan Singh 1/84 part
Jagir Kaur daughter
of Sodagar Singh son
Kisan Singh 1/84 part
Kasmir Kaur daughter
Sodagar Singh son
Kisan singh 1/2730
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part Ninder Kaur
daughter Sodagar
Singh son Kisan Print
1/2730 part Surjit
Kaur widow Sodagar
Singh son Kisan
Singh 1/70 part
Dharam Singh son
Kisan Singh son Tara
Singh 1/4 part Surjit
Singh son Dalbir
Singh son Ujagar
Mindh 3/260 part
Kirpal Singh son
Santokh Singh son
Mula Singh 1/12 part
Baljit Singh son
Santokh Singh son
Mula Singh 1/12 part
Balwinder Kaur
widow Santokh Singh
son Mula Sindh 1/12
part Angadpratap
Singh son Ranjit
Singh son Santokh
Singh 1/36 part
Karamjit kaur widow
Ranjit singh son
Santokh Singh 1/36
part

68

27//7 min

Private

Agriculture

0.05312

Naranjan Singh son of
Mula Singh son of
Vasava Singh
109/756 Part Jobanjit
Singh son of
Rajwinder Singh son
of Mahinder Singh
1/16 Part Harmanjit
Singh son of
Rajwinder Singh son
of Mahinder Singh
1/16 Part Bahadar
Singh son of
Mahinder Singh son
of Mula Singh
109/1512 Part Baldev
Singh son of Darsan
Singh son of Bagga
Singh 5/63 Part
Gurpal Singh son of
Darsan Singh son of
Bagga Singh 5/63
Part Rajwinder Singh
son of Mahinder
Singh son of Mula
Singh 10/63 Part
Kirpal Singh son of
Santokh Singh son of
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Mula Singh 1/16 Part
Baljit Singh son of
Santokh Singh son of
Mula Singh 1/16 Part
Balwinder Kaur
widow of Santokh
Singh son of Mula
Singh 1/16 Part
Angadpratap Singh
son of Ranjit Singh
son of Santokh Singh
1/48 Part Arsdeep
Kaur daughter of
Ranjit Singh son of
Santokh Singh 1/48
Part Karamjit Kaur
widow Ranjit Singh
son of Santokh Singh
1/48 Part Rajwant
Kaur daughter of
Balwinder Singh son
of Moola Singh
23/756 Part Hardeep
Kaur daughter of
Balwinder Singh son
of Moola Singh
23/756 Part Davinder
Kaur widow
Balwinder Singh son
of Moola Singh
23/756 Part

69

27118

Private

Agriculture

0.05312

Joginder Singh son of
Naranjan Singh son of
Santa Singh 29/121
Part Avtar Singh son
of Chuhar Singh son
of Santa Singh 1/6
Part Pal Singh son of
Chuhar Singh son of
Santa Singh 1/6 Part
Kulwant Singh son of
Chuhar Singh son of
Santa Singh 1/6 Part
Simranjit Singh son
of Sucha Singh son of
Naranjan 29/121 Part
Kulwinder Singh son
of Jasbir Singh son of
Jagir Singh 5/484 Part
Daljit Kaur daughter
of Naranjan Singh son
of Santa Singh 5/484
Part

70

27/19/1

Private

Gairmumkin
Rasta /
Agriculture

0.05059

Joginder Singh son of
Naranjan Singh son of
Santa Singh 29/121
Part Avtar Singh son
of Chuhar Singh son
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of Santa Singh 1/6
Part Pal Singh son of
Chuhar Singh son of
Santa Singh 1/6 Part
Kulwant Singh son of
Chuhar Singh son of
Santa Singh 1/6 Part
Simranjit Singh son
of Sucha Singh son of
Naranjan 29/121 Part
Kulwinder Singh son
of Jasbir Singh son of
Jagir Singh 5/484 Part
Daljit Kaur daughter
of Naranjan Singh son
of Santa Singh 5/484
Part

71

2711912

Private

Agriculture

0.00506

Gurnam singh son
Harbance singh son
Hira singh 1/4 part
Satnam singh son
Harbance singh son
Hira singh 1/4 part
Gurdev singh son
Harbance singh son
Hira singh 1/4 part
Hardev singh son
Harbance singh son
Hira singh 1/4 part

72

29/111

Private

Agriculture

0.043

Baljit Singh son Gyan
Singh son Paritam
Singh 1/4 part
Harcharan Singh son
Paritam Singh son
Karam singh 41/140
part Swaran Singh
son Paritam Singh son
Karam singh 41/140
part Maluk Singh son
Paritam Singh son
Karam Singh 23/140
part

73

29//12/1

Private

Agriculture

0.07335

Nirmal Singh son
Pyara Singh son
Karam Singh 1/6 part
Kulwant Singh son
Pyara Singh son
Karam Singh 1/6 part
Nirmal Kaur daughter
Pyara Singh son
Karam Singh 1/6 part
Darsan Kaur daughter
Pyara Singh son
Karam Singh 1/6 part
Sukhwinder Kaur
daughter Pyara Singh
son Karam Singh 1/6
part Sukhwant Kaur
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widow Naranjan
Singh Singh 1/6 part

74

29/112/2

Private

Agriculture

0.0177

Ranjit Singh son
Dalbir Singh son Pal
Singh 1/2 part
Sarabjit Singh son
Dalbir Singh son Pal
Singh 1/2 part

75

29//13/1

Private

Agriculture

0.09105

Ranjit Singh son
Dalbir Singh son Pal
Singh 1/2 part
Sarabjit Singh son
Dalbir Singh son Pal
Singh 1/2 part

76

29//13/2

Private

Agriculture

0.07841

Nirmal Singh son
Pyara Singh son
Karam Singh 1/6 part
Kulwant Singh son
Pyara Singh son
Karam Singh 1/6 part
Nirmal Kaur daughter
Pyara Singh son
Karam Singh 1/6 part
Darsan Kaur daughter
Pyara Singh son
Karam Singh 1/6 part
Sukhwinder Kaur
daughter Pyara Singh
son Karam Singh 1/6
part Sukhwant Kaur
widow Naranjan
Singh Singh 1/6 part

77

29//14/1

Private

Agriculture

0.02276

Makhan Singh son
Ganda Singh son
Nathu Singh 1/2 part
Baldev Singh son
Suba Singh son
Bahadur Singh 1/6
part Jasbir Kaur
daughter of Darsan
Singh son Suba Singh
1/9 part Jasanjit Singh
son Baldev Singh son
Suba Singh 1/9 part
Arsdeep Singh son
Baldev Singh son
Suba Singh 1/9 part

78

29//14/2

Private

Agriculture

0.01265

Ranjit Singh son
Dalbir Singh son Pal
Singh 1/2 part
Sarabjit Singh son
Dalbir Singh son Pal
Singh 1/2 part

79

29/16

Private

Agriculture

0.00506

Makhan Singh son
Ganda Singh son
Nathu Singh 1/2 part
Baldev Singh son
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Suba Singh son
Bahadur Singh 1/6
part Jasbir Kaur
daughter of Darsan
Singh son Suba Singh
1/9 part Jasanjit Singh
son Baldev Singh son
Suba Singh 1/9 part
Arsdeep Singh son
Baldev Singh son
Suba Singh 1/9 part

80

29117

Private

Agriculture

0.07841

Makhan Singh son
Ganda Singh son
Nathu Singh 1/2 part
Baldev Singh son
Suba Singh son
Bahadur Singh 1/6
part Jashir Kaur
daughter of Darsan
Singh son Suba Singh
1/9 part Jasanjit Singh
son Baldev Singh son
Suba Singh 1/9 part
Arsdeep Singh son
Baldev Singh son
Suba Singh 1/9 part

81

29//8

Private

Agriculture

0.01012

Nirmal Singh son
Pyara Singh son
Karam Singh 1/6 part
Kulwant Singh son
Pyara Singh son
Karam Singh 1/6 part
Nirmal Kaur daughter
Pyara Singh son
Karam Singh 1/6 part
Darsan Kaur daughter
Pyara Singh son
Karam Singh 1/6 part
Sukhwinder Kaur
daughter Pyara Singh
son Karam Singh 1/6
part Sukhwant Kaur
widow Naranjan
Singh Singh 1/6 part

82

46

Common

Gairmumkin
Sarak

0.02023

Gram Panchyat

83

59

Common

Gairmumkin
Khaal

0.00253

Gram Panchyat

Village: B

homan

84

0//108

Common

Gairmumkin
Rasta

0.00759

Gram Panchyat

85

0/187

Private

Gairmumkin
Sarak

3.43478

State Government

86

41//13

Private

Agriculture /
Gairmumkin

0.0278

Gurnam Singh son
Jawand Singh son
Variam Dal 1/2 part
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Sukhraj Singh son
Ram Singh son
Jawand Singh 1/8 Part
Palwinder Singh son
Ram Singh son
Jawand Singh 1/8 Part
Dalbir Kaur widow of
Ram Singh son
Jawand Singh 1/8 part
Romanpreet wife
Nirlep Singh son Ram
Singh 1/8 part

87 42//15

Private

Agriculture

0.02023

Hardiyal singh son
Dalbir singh son Shiv
singh 67/356 part
Kulwant singh son
Dalbir singh son Shiv
singh 67/712 part
Balwinder singh son
Kulwant singh son
Dalbir singh 67/712
part Kashmir kaur
widow Pargat singh
son Dalbir singh
67/712 part Gurjot
singh son Pargat
singh son Dalbir
singh 67/712 part
Mandeep singh son
Ajit singh son Dalbir
singh 155/1424 part
Gurjinder singh son
Ajit singh son Dalbir
singh 155/1424 part
Giyan kaur widow
A\jit singh son Dalbir
singh 155/1424 part
Maninder kaur
daughter Ajit singh
son Dalbir singh
155/1424 part

88 42//18/2

Private

Agriculture

0.00506

Gurdeep singh son
Surat singh son Arjan
singh 1/5 part
Mukhtyar singh son
Surat singh son Arjan
singh 1/5 part
Sukhwinder singh son
Surat singh son Arjan
singh 1/5 part
Gursimran singh son
Baljit singh son Bawa
singh 2623/23230
part Gurnek singh son
Avtar singh son Bawa
singh 2023/46460
part Harmeet singh
son Avtar singh son
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Bawa singh
2023/46460 part
Sarwan singh son
Chanan singh son
Surat singh 1/20 part
Harwinder singh son
Chanan singh son
Surat singh 1/20 part
Rajwinder kaur
daughter Chanan
singh son Surat singh
1/20 part Parkash
kaur widow Chanan
singh son Surat singh
1/20 part

89

43//21 min

Private

Agriculture

0.15682

43//21/1 (2-7)
Joginder singh son
Lal singh son Jagu
26/141 part Va nirj
7/47 part Baldev
singh son Lal singh
son Jagu 26/141 part
Va nirj 7/47 part
Narajan singh son
labh singh son Jagu
26/141 part Va nirj
7/47 part Jaswinder
singh son Narinder
singh son Gurdiyal
singh 21/47 part
Mustri kast mustri
43//21/2 (0-15) Butta
singh son Atuu son
Gulab 1/24 part
Bachan singh son
Atuu son Gulab 1/24
part Palu son Jagu son
Nathu 1/54 part Lalu
son Jagu son Nathu
1/54 part Bhan son
Jagu son Nathu 1/54
part Kishan son Jagu
son Nathu 1/24 part
Rahinan

43//21/1 43/121/2

90

43/122/1

Private

Agriculture

0.06829

Wasan Singh son
Kesar Singh son Sewa
Singh part
Sukhwinder Singh
son Jagir Singh son
Karam Singh

91

43//22/2

Private

Agriculture

0.06829

Butta singh son Atuu
son Gulab 1/24 part
Bachan singh son
Atuu son Gulab 1/24
part Palu son Jagu son
Nathu 1/54 part Lalu
son Jagu son Nathu
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1/54 part Bhan son
Jagu son Nathu 1/54
part Kishan son Jagu
son Nathu 1/24 part
Rahinan

92 43//22/3

Private

Agriculture

0.02276

Gurdayal Singh son
Jagat Singh son Dev
Singh

93 43//24 min

Private

Agriculture

0.13152

43//24/1 (1-6) ,
43//24/2 (1-6) Jashir
singh son Jagir singh
son Karam singh
43/124/1 43112412

94 44//18/1

Private

Agriculture

0.06829

Guljar Singh son
Dharam Singh son
Ujagar Singh 1/3 part
Jagtar Singh son
Dharam Singh son
Ujagar Singh 1/3 part
Balkar Singh son
Dharam Singh son
Ujagar Singh 1/3 part

95 44//20 min

Private

Agriculture

0.06829

44//20/1 (1-6) Dilbag
singh son Charan
singh son ujjagar
singh 1/2 part Sardara
singh son Charan
singh son ujjagar
singh 1/2 part
44//20/2 (0-1)
Kashmir singh son
Gurmeet singh son
Vasava singh 1/2 part
Jagir singh son
Gurmeet singh son
Vasava singh 1/2 part
44//20/1 44/120/2

Total||

8.21844]|
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